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 Patil,  Shri  S.  B.
 Radhabai,  Shrimati  B.
 Rajaram,  Shri
 Ram  Swarup,  Shri
 Randhir  Singh,  Shri
 Sadhu  Ram,  Shri
 Sambhali,  Shri  Ishaq
 Satya  Narain  Singh,  Shri
 Sayeed,  Shri  P.  M.
 Sen,  Shri  Dwaipayan
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 Shambhu  Nath,  Shri
 Shastri,  Shri  Ramavatar
 Shastri,  Shri  Sheopujan
 Shiv  Chandrika  Prasad,  Shri
 Siddayya,  Shri
 Siddheshwor  Prasad,  Shri
 Sivasankaran,  Shri
 Suryanarayana,  Shri  K.
 Verma,  Shri  Balgovind
 Viswambharan,  Shri  P.

 NOES
 Ahirwar,  Shri  Nathu  Ram
 Agadi,  Shri  S.  A.
 Amin,  Shri  R.  K.
 Choudhary,  Shri  Valmiki
 Deo,  Shri  K.  P.  Singh
 Deo,  Shri  P.  K.
 MR.  CHAIRMAN  :

 division  is  :
 Ayes  ४  62  ;  Noes:  II,
 The  motion  was  adpoted.

 The  result*  of  the

 श्री  शिव  चंद्र  का  :  मैं  अपना  विधेयक  पेश
 करता  हूं।

 CONSTITUTION  (AMENDMENT)  BILLf

 (Amendment  of  Article  338)

 SHRI  SIDDAYYA  (Chamarajanagar)  :
 I  beg  to  move  for  leave  to  introduce  a  Bill
 further  to  amend  the  Constitution  of  India.

 MR.  CHAIRMAN :  The  question  is  :
 “That  leave  be  granted  to  introduce  a

 Bil!  further  to  amend  the  Constitution
 of  India.”

 The  moiion  was  adopted.

 SHRI  SIDDAYYA  :  I  introduce  the  Bill.

 CONSTITUTION  (AMENDMENT)  BILLt

 (Insertion  of  New  Articles  330-A,  332-A
 and  Amendment  of  Articles  332  and  334)

 SHRI  SIDDAYYA  (Chamarajnagar)  :

 Kedar  Nath  Singh,  Shri
 Lobo  Prabhu,  Shri
 Mahajan,  Shri  Vikram  Chand
 Meena,  Shri  Meetha  Lal
 Ran,  Shri  T.

 I  beg  to  move  for  leave  to  introduce  a  Bill
 further  to  amend  the  Constitution  of  India.

 MR.  CHAIRMAN :  The  question  is  :
 “That  leave  be  granted  to  introduce

 a  Bill  further  to  amend  the  Constituion
 of  India.”

 The  motion  was  adopted.

 SHRI  SIDDAYYA:  I  introduce  the
 Bill.

 PENSION  AND  OTHER  AMENITIES  FOR
 THE  EX-MEMBERS  OF  PARLIAMENT

 BILLt

 श्री  यमुना  प्रसाद  मंडल  (समस्तीपुर)  :
 सभापति  जी  पार्लियामेंट  के  भूतपूर्व  संसद्‌
 सदस्यों  के  लिये  पेंशन  और  अरन्य  सुविधाओं  का
 उपबन्ध  करने  वाले  विधेयक  को  पेश  करने  की

 अनुमति  दी  जाए

 MR,  CHAIRMAN:  The  question  is  :
 “That  leave  to  granted  to  introduce

 a  Bill  to  provide  for  pension  and  other
 ities  for  the  ex-Members  of  Parlia-

 ment.”
 The  Lok  Sabha  divided.

 *The  following  Members  also  recorded
 Sarvashri  A.  C.  George,  C.  C.  Gohain
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 their  votes  for  Ayes:
 and  N.  E.  Horo.
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